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(b) whether Government are en-
quiring into the details of service 
conditions and employment conditions 
of these workers with their emplo-
7er8; 

(c) whether these workers were 
"contract labour"; and 

(d) if so, the actions taken by Gov-
ernment to provide re-employment 
and to ensure job security to the 
contract labour? 

The MinIster of LabolU' aDd Be-
habUitation (Shri Bathi): (a) to (d). 
The matter falls in the State sphere. 

Post Ofllces In M.P. 

8542. Shrl K. P. Singh Deo: 
Shrl Raghuvir Siugh Shastri: 

Will the Minister of Communica-
tions be pleased to state: 

(a) whether it is a faet that about 
215 Post Offices are being closed down 
in Madhya Pradesh; 

(b) if so, the reasons therefor; 

(c) the number of employees that 
would be affected with the closure of 
these Pos t Offices; and 

(d) the action taken by Govern-
ment to provide alternative employ-
ment to these employees? 

The Minister of State In the De-
partme..ts of ParUamentary A1raIrs 
aDd CommUDications (Shrl L K. 
Gujral): (a) During the period 1171 
1965 to 30-6-67, 215 Post Offices were 
closed down. 

(b) The said offices were working 
at a loss beyond the permissible limit 
and there was no offer from any of 
interested parties to credit the Non-
Returnable contribution to cover the 
loss. 

(c) 463 Extra Departmental Agents 
were affected. 

(d) Alternative employment could 
not be provided for want of aultable 
vacancies. Such of thOle EKtra De-
7\)artmentaL . AIenta who have put In 
6ve ye8ft of service will be ~

ted to appear In the testa to be helcI 
fOr recruitment to the cadres of CluI 
lV and Postmen within one year 
from the date of discharge or offered 
alJternative ex-departmental emPloy-
lnent if there are vacancies and thQ' 
are willing to accept such offers. 

Clash with N .... 

8543. Shrl K. P. Singh Deo: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a :fact that a gan, 
of Naga hostiles was intercepted oa 
the 20th July, at Chamu near Burma 
border in Ukhrul Sub-division while 
crossing to East Pakistan; 

(b) whether it is also a fact that 
there was a heavy exchange of ftre 
between the Naga hostiles and the 
Border security Force; 

(c) if so, the number of casualties. 
if any, on both sides and the number 
of Naga hostiles captured; and 

(d) the action taken by Government 
to further strengthen the border? 

The Minister of State In the Minis-
try of Home Affairs (Shrl Vidya 
Chalran Shukla): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) The Security Forces did not 
suffer any casualty. It is reported 
that one Naga hostile was killed, two 
were injured and two were captured. 

(d) One ~  Riftes Post haa 
been established at Chamu. 

Imbalance In 'lechnolory 'l'rainlnl 

85M. Shrl J'yotirmoy BIS1I: 
Shrl E. K. Nayanar: 
Shrl C. K. Chakrapanl: 
Shrl P. P. Esthoae: . 
Shrl Satya Narala SlnIb: 

Will the Minister at E4.eaUa be 
pleued to .tate: 

(a) whether Government's atteatiOll 
hal been drawn to the contentll crl 
the.Mdreaa deUvered by Shrl C. 
Jl,ajaropaIacbarl OIl the ___ t4 



the fOUrth Convocaticm of the ~ 

JuaUtute of TechDolol[Y at 1Iadras: 

(b) if so, Government's reaction 
thereto; and 

(e) the steps Government propose 
to take to strike a balance between 
technical education facilitics and 
actual requirements of the country? 

The Mbaister of Education (Dr. 
'1'ri&1ma Sen): (a) No, Sir. However 
some press reports have been seen. 

(b) and (c). Expansion in the 
facilities for technical education has 
been made according to the estimates 
I)f manpower requlrement.s at the 
different levels in each Five Yeat' 
Plan. Due to the fact that the expan-
sion of industry has been slower than 
planned and further due to tile pre-
sent recession. the Government has 
decided not to increase the ;ntake, at 
least in the conventional Degree 
Murses, during the Fourth Plan. 

Allotment of Plots at Kalkajl Colony 
to Displaced Persons from East 

Pakistan 

8545. Sbri Jyotirmoy Basn: 
Shri E. K. Nayanar: 
Shri C. K. Chakrapani: 
Shri P. P. Esthose: 
Shri Satya Narain SingIb.: 

Will the Minister of Labour ami 
Rehabilitation be plsased to staie: 

(a) Whether plots have been distri-
buted to the displaced persons from 
.East Pakistan at the Kalkaji Colony, 
New Delhi; 

(b) how many allottees have de-
posited money by the laSt date 
announced by Government; . 
ee) If ;Jlo!li have not bet!ft distri-
buted, the reasons therefore; 

(d) the number of persona ~ 

~  ~ !illotted ~  of IiIes 
100 aq,. ft. or more; and 

(e) ..ilied th'iJ ~ wID ~ 
.. .allitittimf ' 

The MillIliter ., ~ In tile iJbds. 
try or Labnt, ~ aM ... 
IlablUtation (Slirl L. 1Il. illAra): ea) 
Oft'er letters have been issued to eligi-
ble persons. Formal allotment 
letters have not been issued. 

(b) Government did not prescribe 
any last date for depositing money. 
The individuals have been allowed 
time to make the initial deposit by 
different dates according as the offer 
letters were issued. 1317 ~  

have already made the deposits. 

(C) Allotment letters have not been 
issued as the plots are not ready for 
construction. 

(d) 1453 so far. 

(e) Possession of plots will be 
given only after the development is 
completed including provision of 
outer-services, such as, electrification, 
sewage disposal and bulk ~ <;up-
ply which are to be provided by 
municipal authorities. 
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